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TRI! MINISTER OP STATE IN THB 
MlMlSTRY OF COMMUNICATIONS 
(88&1 SONTOSH MOHAN DEV): (a) 
'here 18 00 city/town bavin, ooly one wal 
STD facility to Jabalpur. National Sub-
ICtibon Diallina (NSD) facility is available 
from Jabalpur witb a number of eities/towns 
through Trunk Automatic Excbange, NalPur. 
In addition, Bhopal can be accessed by 
Jabalpur on level '9' also. 

(b) Does not arise io view of (a> above. 

tn-as/ado,,] 

s.ppl, of Coal to Coal Depots In 
Madby. Pradesh 

7370. SHRI DILBEP SINGH BHURIA: 
Will tbe Minister of ENERG Y be pJeased to 
state : 

(a) whetber coal and coke were not 
supplied to new coal depots sel up in 
Madhya Pradesb durinl19S4 and 1985 by 
eoal Iodia Limited; and 

(b) if 10, the reasons therefor ? 

THE MINISTER OF ENERGY AND 
MINISTER OF STEEL AND MINES 
(SRRI VASANT SATHE) : (a) Coal India 
released coal to all depot bolders of Madhya 
Pradesh who were sponsored by the com-
missioner of Industry. Government of 
Madhya Pradesh within the quota allocated. 
Coal is also flee!y available from certaio 
specified collieries of WCL u~der liberalised 
sale scheme without spoDsor~h'p. 

(b) Does not arise. 

Power ..... jeda i. Mad: fa Pradesh 

7371. SHRI DILBEP ~INGH BHURIA: 
Will the Minister of ENERGY be pleased to 
state : 

Ca) whether Madhya Prafiesh wiD race 
.bortap of power by the erd of Seventb 
Pive Yea ... Plan period if Indira Sarovar 
(Bodhabat) an4 Narmada Sapr Hydel Pro-
~ 4rf .,t cpnstrvcted blebat time; aoc) 

(b) if so, wbetber Government propose 
to sanction some tbermal power projects in 
lieu of the above two projects in order to 
meet tbe shortaae of electricity in the 
State ? 

THE MINISTER OF STATB IN THB 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGJ): <a> and (b). Indira 
Sarovar (Bodhahat)-4 X 125 MW and 
Narmada Sagar-8 X 125 MW proj~cts are 
not included for yielding benefits during tbe 
Seventh Plao. Madbya Pradesh is likely to 
be surplus in Energy availability by the end 
of the Seventh PlaD period. 

Manuf.cture of Cadbury BismUs 

7372. SHRI BHATTAM SRIRAMA 
MURTY : Will the Minister of INDUS-
TR Y be pleased to state : 

<a> wbetber it is a fact that manufacture 
of biscuits is reserved for the small scale 
sector; and 

(b) if so, the reasons for anowing 
Hindustan Cocoa Products, aD affiliate of a 
multinational '·Cadburyt, to eDter this indus-
try and introduce cadbury biscuits in tbe 
market? 

THB MINISTER OF STATE IN THB 
DBPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
<a> Yes. Sir, 

(b) MIs. Hindustan Cocoa Products Ltd. 
are not manufacturing biscuits. However J 

biscuits are manuracrured by MIs. Kiran 
Biscuits and Foods Ltd, Hyderabad which is 
a small scale unit. MIs. Hindustan Cocoa 
Products Ltd. have provided them with the 
recipe and allowed tbem to use tbe brand 
name "Cadbury's. It 

Theft of Iron from NeJYeIi Llplte 
Corp ora tioa 

7373. SHill N. DENNIS: Will the 
Minister of ENERGY be ,t". tq ,'ate: 




